333 Lokpal and

§, fom & afw & g4y ¥ e fam &1
TeTE & daw ¥ o0 W ww fedr
# g1 g W W A A
st gAY 9T gt & 1 afe AFwra
F FIC w3 g & fw fardy war ar
HiueTd & 98 wwifaq &1 gar § v
37 F Zqa H Az 71 Avar § a@ @Y
1+t fagara QY3r qgq aIT ¥ FW
# f& ag FozranT A VAT wTEEr §
77 T gz e w1 gq faw w1 W€
qadw T¢ WM | gafae § gwwar
g ¥ ag a1 aga wrawas § 5 o ot
waf¥a g7 2 o7 frasa @ 78 @1
21 fr oy & s adamafs & av &
famra w3 af o v $wiaw
& oHAg F T

TFE WAL T T AR FHL
AT A T AT T wiiAF g
Frard w21 | HowAar § fe s
HJT ZATT 7T WELTATT F: FY WTHN AT
# 34 & v & Aiga 9gf aF gL T
fadas 1 599 § 39 ¥ 59 F B
faar¥y Agas agf § 1 & wmar g =
I AT 9 g A1 Faare T g
¥ 7g w1 s g 5 ag fag =3 9w
1w YA ®I A AV W F TS
%7 o AR A0 E Awar | W F
fag g% =1 A1 7¢ TEE A
Zi7 | & wmaq g 5 7z fa= gi=w
fea % o3 Faw g Wi AT A £ F
FIQOT THEST 39 F59 § IHET AT |
q¢ I 9a fam & oF sfaw a9 g1
¥ A1E ¥ g @ 1 fr v wEw
77 fadaw &1 @ fear § AR &
3R FvaT § 5 oy fedas =y =4-
geafg § oy fem osmam oo

functions of the President.
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fagas A gmfaa w0 & qoF @7
TET &, T 9% TG HOAT @FT €|

The Motiom was adopted.

16.38 hrs.
*PEMAND'S FOR SUPPLEMENTARY
GRANTS (RAILWAYS), 1969-70

T b wwla wfa: w1 Tg @
1969-70 % AT IXT Fad WAL
®l 9L 7wt 9% faam sa@M )

Demanp No, 2—MISCELLANEOUs Ex-
PENDITURE

MR. CHAIRMAN: Motion moved:

“That a Supplementary sum not
exceeding Rs. 4000 be granted to
the President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1870, in respect
of ‘Miscellaneous Expenditure’.”

DEMAND No.- 15—0pEN LiNe WoORES—
CAPITAL, DEPRECIATION RESERVE
Furp axp DeveLopMEenT Fump

MR. CHAIRMAN: Motion moved:

“That a Supplementary sum nol
exceeding Rs. 1,000 be granted to
the President to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1970, in respect
of ‘Open Line Works—Capital, De-
preciation Reserve Fund and Deve-
lopment Fund'”

ta & fog o wer fam go & |
forr weeqi X wEY & wenra faw
W vH 9T FS FEAT NET § A
st fz vt % forg & 97 §8 FEAH
waa< faar a7 | oY FET & T

tice discharging the
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afefer & TET A 2
L LG

SHRI LOBO PRABHAU (Udipi): I
beg to move:

ag 78 =Hwa

“That the Demangd for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 4,000 in respect of Mis-
cellaneous Expenditure be reduced
to Re. 1"

[New surveys when hundreds of com-
pleted surveys are not implemen-
ted (2)]

SHRI J, MOHAMED IMAM (Chit-
radurga): I beg to move:

“That the demand for a‘Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscella-

neous Expenditure be reduced by
Rs. 100."

[Need to effect economy in railway
administration. (5)]

“That the demand for a Supple-
mentary Grant of 3 sum pot exceed-
ing Rs. 4000 in respect of Miscel-
laneous Expenditure be reduced by
- Rs, 100.”

[Need to conduet a technical survey
of linking Chikjajur Chitradurga
line with Hospet-Jasawanthnagar
railway line in Sourthern railway.
(6).]

SHRI LOBO PRABHU:
move:

I beg to

“That the demand for a Supple-
-mentary Grant of a sum not ex-
ceeding Rs. 1,000 in respect of Open
Line Works—Capital, Depreciation
Reserve Fund and Development
Fund be reduced to Re. 1.”

[Slow progress of double

tracking.
(9]
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SHR] J, MOHAMED IMAM I beg
to move:

“That the demang for a Suppie-
mentary Grant of a sum not exceed-
ing Rs. 1,000 in respect of Open
Line Works—Capital, Depreciation
Reserve Fund and Development.
Fund be reduced by Rs. 100.”

[Growing number of railway acci-

dents. (10)]
SHRI BENI SHANKAR SHARMA
(Banka): I beg to move:

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Mjscel-
laneous expenditure be reduced by
Rs. 100"

[Failure to prevent accident due to
negligence and carelessness of the
employees. (12).]

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
laneoug Expenditure be reduced by
Rs. 100." '

[Failure to run traing accérdi:lag to
schedule. (13)]

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
laneous Expenditure be reduced by
Rs. 100.”

[Need for survey and extension of
Bhagalpur-Mandhar Hill branch so
as to connect it with Deoghar or
Jaisidh via Santhal Parganas. (14)]

SHRI MEETHA LAL MEENA
(Sawai Madhopur): 1 beg to move:

“That the demang for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
laneocus Expenditure be reduced by
Rs. 100."
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[Need to survey the approved new
Dholpur-Gangapur City railway
line scheme, (32))

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
Janeous Expenditure be reduced by
Rs. 100.”

[Need to construct more
lines in Rajasthan. (33)]

railway

SHRI SRINIBAS MISHRA (Cut-
tack): I beg to move:

“That the demand for a Supple-
mentary Grant of a s'um not exceed-
ing Rs. 1,000 in respect of Open
Line Works—Capital, Depreciation
Reserve Fund and " Development
Fund be reduced by Rs. 100.”

iFailure to provide a.level crossing at
Barang railway station on the
South-eastern Railway at 26}
kms. (38)]

SHRI BENI SHANKER SHARMA:
1 beg to move:

“That the demang for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
laneous expepditure be reduced by
Rs. 100.”

iNeed for running the trains accord-
ing to schedule. (42)]

,  “That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 4,000 in respect of Miscel-
laneous expenditure be reduced by
Rs 100."

{Failure to bring about a sense of
duty and responsibility in the emp-
loyees of the railways. (43)]

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs, 4,000 in respect of Miscel-
janeous Expenditure be reduced by
Rs. 1007 '
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[Need to prevent accidents due to
negligence and carelessness of the
employees. (44)]

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
PARIMAL GHOSH): In introducing
the Supplementary demands for
grants for 1869-70, I should like to say
that out of Rs. 13,000 asked for,

“Rs. 8,000 is being charged appropria-

tion and is for recoupment of the
money we have already taken in ad-
vance from the Contingency Fund of
India, The balance of Rs. 5,000 repre-
sents a token provision for taking the
approval of the House for certain
works such as new surveys, etc. that
we have taken up for consideration
during the year, after the presentation
of the Budget for 1969-70, As per the
recommendation of the Public
Accounts Committee, we take oniy
token provision and as and when 2
fuller picture emerges further supple-
mentary demands will be brought be-
fore the House. With these words, ~
commend them for the consideration
of the House.

SHRI D. N. DEB (Angul): The
Minister of Railways has asked for
some supplementary demands. Before

. supporting, them the House should be

convinced if he had tapped all the
internal resources and if so with what
effect. In this conmection, I wish to
draw the attention of the hon..Mini-
ster to the report of the Railway
Board  regarding compensation that
they have to pay for theft loss and.

damages. They paid Rs. 545 crores
in 1966-67 and in 1967-68, Rs. 7.22
crores. There is an increase of,

about Rs. 2 crores. The number ©of
claims have also increased from about
650,000 in 1966-67 to 739,000 in 1967-
68. - The number of suits also have
increased in the same proportion. This
had been a great drain on the railway
administration. = We should like to
know what steps had been taken by
the Railway Board to arrest this de-
velopment, ang with what result. Al-
most every day we find from the
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[Shri Parimal Ghosh]

papers that there is some damage to
railway property or some theft, es-

peically in the bigger yards like
Moghalsarai. We also hear that stolen
goods are sold in open _market

as a result of which the prices of com-
modities fall. This tendency is gradu-
ally spreading to smaller areas also.
[n Balharshah station the price of a
bottle of whisky was Rs. 10/- because
it was stolen railway property. There
‘was a suggestion from the National
Railway Users Consuliative Committee
about patrol by military personnel in
the railways but the Railway Board
turned that down as being expen-
sive, I think it was a suggestion
worth consideration. One should see
whether the expenditure involved is
not.less in comparison with the losses
due to thefts and damages. [ think
the hon. Minister will reconsider this
matter,

Then, the Government Railway
Police and the Railway Protection
Force are found unworthy of their
“jobs; they get mixed up with the local
people if they are allowed to stay for
a longer time in a particular place:
they need frequent transfer from place
to place; if that is done, familiarity
with the local people can be avoided;
these local people consist sometimes of
goondag and others who generally
have an organised unit to loot the
railway property and goods.

e s AT See,
FOET WA A AR afE ORI w
FAFT WG9 3F THTH qA7E L AF |

SHRI D. N. DEB: Yes, Sir. We are
losing, heavily on ticketless travelling
also. It is a known fact that goonda-
ism ig on the increase and ®s a result
of this, I think people wventure to
travel without tickets, and it is more
so especially in the suburbap trains.
Ticketless travelling is more where
the people in a crowd can even threa-
ten the ticket-collector before he
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comes for checking, and as a result of
this, they do not venture to check. 1
have-seen for myself once in the
Cuttack station while 1 was coming
from Bhuvaneswar. Some such thing
happened, unintentionally perhaps; the
checkers could no! wventure to check
and shat was a day for checking
tickets.” The people came to. know
about it and the train was somehow
made to stop at the outer signal by
pulling that chain,

-

Sir, though this not an occasion

,when the Railway Minister can sanc-

tion any new project, I crave your
indulgence to deal with a few points
regarding my State which is very
backward as far as rail communica-
tions are concerned. I hope the sur-
vey which has been taken up to link
Bimlagarh and Talcher wil] proceed
quickly and that the consiruction will
start as soon as the survey is complete.
In that connection. T think the Railway
Minister also mus: have seen a press
report which appeared yesterday,
which was to the effect that there was
some agitation in Rourkela which is
being fomented. So, T think it will
be in the interests of everybody if
that link is taken up and completed.
Until now we have not been able t&
know whether it will be taken up in
the Fourth Plan. This was a line
which had been surveyed in the year
1947, that is, before Independence, and
1 wonder how this Government has
not been able to give any preference
to this railway link. It may be for
political reasons or any other reason.,
but now, it is time that this was taken
up.

There are immense potentialities in
Orissa, such as electricity, steel, lab-
our, and so on. I do not think that
throughout the region, there is any
sort of workshop maintained by the
railways. Ome of them is at Jharsu-
guda but it is a casusl one. I would
request the Railway Minister to con-
sider the installation of a workshop



541 D. 8. G. (Rly.),

somewhere in the region of Orissa
which will increase wvenue for emp-
loyment,

SHRI CHINTAMAN] PANIGRAHI
(Bhubaneswar): Though the scope of
the discussion is very limited so far
as this Demand is concerned, I would
like to bring to the notice of the hon.
Minister certain relevant points which
come under the scope of this grant.
If you look into the demand so far
as the new survey is concerned,—
engineering and traffic survey—one
thing may be mentioned. I would like
to bring to the notice of the hon.
Minister that we had met the Railway
Minister previously and il was agreed
to by the Railway Minister that in
1969-70 the engineering and traffic
survey of the Talcher-Bimlagarh rail-
way line would be undertaken and in-
cluded in the 1969-70 budget. When
in the Central Railways, North Eastern
Railways, North East Frontier Rail-
ways and Western Railways new
traffic surveys have been included. I
do not know why the Railway Minis-
ter has not kept his promise and in-
cluded this traffic survey,

As the Railway Minister knows,
construction work has started on
Cuttak-Paradip railway link. Accord-
ing to the original programme, it was
scheduled to end by 1970. Now the
progress of the work is so slow that
I am afraid it is not going to be com-
pleted within the scheduled time.
The hon. Minister should look into the
causes of this delay. He should get
it expedited so that iron ore can be
sent to Paradip port for export by this
rail link without delay.

Supplementary Demand No. 5 is
with regard to repairs and mainte-
nance. Last year when there was a
severe cyclone and floods in Orissa I
repeatedly brought it to the notice
of the Railway Minister that there are
serious breacheg in the railway track.
You wil]l be surprised to know that
the width of the railway bridge on
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river Malagoni is only 120 ft. whereas
the width of the Malagoni river at
that point is 140 ft. It was brought to
their notice that it is better to remodel
this bridge and make it at least as
wide as the river so that there .will be
no breaches during the floods. You’
will be surprised to know that this
was not remodelled.

Then, take the case of repairs to
buildings. Last year, it was brought
to the notice of the Minister repeatedly
that railway colonies at Puri and other
places were damaged in the cy:clone.
But, so far as repairs are concerned,
no allotment -has been made and no
work has been done. It should be
looked into.

Then, though it may not strictly
come under any of the demands, cases
are going, on against some railway
employees in courts. In Kurdah Road
division, for instance, certain Class IV
employees were retrenched. When
their case went to the High Court, the
employees won the case. Even though
the officials who were conducting the
case on behalf of the raflways have
earned thousands of rupees by way of
travelling and other expenses, the
Class 1V employees have won the case
in the High Court. Now the officials
are trying to persuade the Railway
Board to go in appeal to the Supreme
Court. After all, this is something
which affects the Class IV employees
and they have won the case in the
High Court. I do not know what is
the point in harassing them by going
in appeal to the Supreme Court by
the railway authorities.

Lastly. I hope the Railway Minister
will go into the question of the de-
mand for a second division at Jharsu-
guda, which is a legitimate demand of
that region.

st Foiwwr wEi (@iET)
mqmfa o, g &7 # W AT
=7 wEAQA A1 ¥ WE TR W
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[ Foft wiwT wal]
Wi F 0F WR ¥ @ WK
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frurge 81 8 1 ¥ faat v Fasw
% wfag st iffs “wqa
afaw’” # oF 1T o ar, IaAr H
TET 9 F9T FAT A0GAT § | IHFTEA
Faie® w0 F famrar 5 aui
#, qOAT [T H | F 4% 7T @
g, % [T %1€ gra fasrrT g
T T AT AT A & fow
A AT | WA W@ &
ug HIEATEY WEM 2 | TH FT FTOU 447
2190 T § e W wdwfaE
¥ Fdeq wAgAAN & A1 WEAT A9
I EFET AT g AT FT E

foreit Tor gdeamit &1 w4i @

e ¥ gf & =9 ¥ agal ¥ @¢ ¥ F@

T 5 309 $T AT a9 ¥ ¥ geAd

g€ | wifaT 7 & ST e A F w

g #fFT T GedIT 9z FAY AET et

a9t | w{I F@ §AAT 9 W@ & ¢ gt

FITT 57 AT WO H HIT R AT AT

" v ¥ ovafa wmdr wi agr e

F wfa it o #71 forei=ey & 39 qv g
=qTe 27 fear mam 20

Fueft o wagm 5 w9 ag
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i A @@ &1 R W H
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W AT R T w4 |
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0T T § wifagrd, TIwRLgy, IOAm
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o & oS N A A A 7w o
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[ forr =2 1)
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SHRI V. KRISHNAMOORTHI
(Cuddalore): Mr. Chairman, Sir, I am
unable to support the supplementary
grants presented by the hon. Railway
Minister.

They have beep talking so much
about the Kanyakumari-Trivandrum
line during the time of Mr. Kamaraj's
election from .Nagarcoil constituency.
But they have not taken any construc-
tive step afterwards. They have not
properly surveyed and prepered the
detailed plans and estimates for the
laying of the line. I will be very
glad if the hon, Minister makes a
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clarification on that as to when the
Tirunelveli - Nagarcoil - Kanyakumari--
Trivandrum line will be laid.

Secondly, with regard to the railway
losses on smaller railway lines, there
are about six small railway lines us
far ageTami] Nadu is concerned and
the Raflway Board has been saying
that there are losses on those lines.
That is because of the late running of
the trains. The people do not get

into the railway trains. They
get into the but and reach
destination quickly. TUnless they-

run the trains properly, there is no:
possibility of increasing the revenues
of the railways. The hon. Minister
has been saying that the States should
contribute for the losses on such lines.
I would like to make a suggestion to
him. You transfer all those railway
lines to the respective States. We
will run them more efficiently than
you do and we will make a profit also.
It is because of the inefficiency of the
Railway administration that the losses
are more and more. This thould be
looked into by the Railway Minister.

With regard to ticketless travelling,
the minimum fine has been fixed as
Rs. 10/-, This is a very hard and
bothersome work for the ticket-check-
ing staff. And they are not given
proper protection. If they properly

discharge their duties, their
life will always be at peril
Even if a passenger changes

train, from passenger to mail train,
and even in regard to small stations
where the cost involved is Re. 1 or
50 paise, the minimum fine of Hs.
10/- has to be collected; otherwise,
the ticket-checking staff are put to lot
of suffering by .being issued charge-
The ticket-check-
ing staff should be given proper pro-
tection; otherwise, there will be great
difficulties for them.

After Independence, the Railway
Stationg in some partg of my constitu-
ency are deteriorating in appearance;
they used to be.very beautiful but
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now they are very ugly. I do not
know what the staff of the Southern
Railway are doing. Your people
working in Southern Railway are not
at all discharging their duties proper-
ly. For instpnce, stations like Nelli-
kuppam, Melpatambakkam and Pan-
ruti, which were very beautiful when
I was a boy, when 1 was studying in
High School, are now so ugly that we
cannot even go near the Railway
Stations. All sorts of dirty games are
played around the Railway Stations.
I raised this matter in the meeting of
the Consultative Committee also, hut
in spite of that this has not been atten-
ded to.

Also there is no bath room facility
for RMS at Villupuram Station., This
should be provided.

With regard to stopping of trains.
101 and 102 Boat Mail trains should
stop at Panruti. It has a population
of 50,000 and in addition to that, there
are 40,000 or 50,000 people of Neyveli
Lignite Corporation. We have heen
demanding - this facility for the past
ten years, but this is not being looked
into by either the Railway Buard or
the Southern Railway.

Unless these things are complied
with by the Railway Ministry, I can-
not support the Demands.

s awwer fe (3T ;-
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foaar Wt =T agwir & gwIAEr
| 1 A gard frrwal &Y Tw
7@ N TR A w1 g &
WVWT F WY AE HG R FAT RV
ww Afar a1 a9 ¥ wfed 2w,

2 W W2 st QU o A qwar
rwEmy wd Ay § afe
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(SHRT VASUDEVAN NAIR in the. Chair.)
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SHRI R. K. BIRLA (Jhunjhunu):
Mr. Chairman, Sir, I do not know how
much time you will be kind enough
to give me to talk on this subject.
Therefore, Sir, I would give my con-
clusion right at the beginning of my
speech and my conclusion'is this, that,
if you want to see this world travel
by Air-India; if you want to see the
next world. travel by the Indian Rail-
ways. That is my conclusion.

Sir, I know, a very nominal figure
of Grant is to be voted by the House.
Everybody knows it. I am thankful
for the opportunity given to me to talk
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on this subject. That is why I am
standing here today.

Some very good names have been
given to the Railways like Taj
Exp_ress, Rajdhani Express and
Chetak Express. My suggestion is
that if he thinks it proper, names
like jawans Express and Kisans
Express may also be given to some of
the Railways. This will have a wery
psychological effect on the Kisans
and the jawans, who are doing their
best,

In this connection, I would also
like to congratulate the Railway
Minister for the very good service
his Ministry hag rendered in provid-
ing wagons in the drought and
famine-stricken areag of Rajasthan.

They have moved 801 broad gauge
wagons, 435 metre gauge wagons for
moving foodgrains, and 7399 broad
gauge and 11,027 metre gauge wagons

for movement of fodder.

My suggestion is this. We have
started the Green Revolution. The
Railways have to be on their toes te
We need
wagons. We need diesel locos and
ordinary locos to meet the. require-
ments of the Green Revolution. We
require fertilisers. We require seeds
to reach the destination at the proper
time. We also require the finished
products to reach the deficit areas in
time,

In the State of Rajasthan there are
generally metregauge lines only and
they are not able to cope up with
the heavy traffic which is going on in
that State. '

I would therefore suggest to the
hon. Minister that a thorough railway
survey of the whole of the State of
Rajasthap should be carried out and
the metre gauge should be converted
ints broad gauge lines in a phased
manner. Here my suggestion would
be that the border areas should be
linked with railway lines. Uptil now
it hag not been dome,
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The entire House knows that Pilani
has one of the very important tech-
nological and educational institutions
‘of our country. It has got the Elec-
tronic Research Institute and the In-
dustrial Museum which I would say,
is perhaps one of the best in the
whole world, if not the second best:
But, Pilani is not lmked with ‘the
Railways.

I would .suggest that Pilani should
be linked with the Railways either
with Chirawa or Loharu. The Birla
Institate of Technology is there at
Pilani and it is wnrking on the pat-
tern of the M.L.T. which is one of the
best technological institutions in the
world.

I do not know why the Government
has not yet decided to at least make
a survey of linking Pilani with the
Railways. Would they kindly inform
us when they would put Pilani on the
Railway map?

Two days back I read in the papers
that the hon. Railway Minister had
ordered armed escort in the Northern
Railway for trains running at night.
1 do not understand why this escort
should be confined to the Northern
Railway only. I am really hapoy
that it has been done, but I would
request him to extend this system of
escort in other railways also.

We have now started exporting rail-
‘way wagons and auxiliary equip-
ments. Recently an African delega-
tion came to this country and it has
given a very praiseworthy report
about the wagon manufacturers, whe-
ther in the private sector or the publi¢
sector. 'The quality o¢ the wagons
guaranteed, we can cater for the en-
tire African market in this item. I
‘would, therefore, suggest to the hon.
Minister that he should pay special
attention to our export of railway
wagons to African countries. Of
course, we are already exporting to
the USSR, Hungary, Poland, Rumania
and other East FBuropesn Countries.
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This will further add to ovur export
performance in this item.
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[MR. SPEAKER in the Chair]
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17.30 hrs.
HALF-AN-HOUR DISCUSSION
CAPITAL STRUCTURE OF ‘BaSUMATY'

SHR] JYOTIRMOY BASU (Dia-
mond Harbour): Sir, mudslinging on
progressive newspapers like . Patriot
and persons with unimpeachable
background like Mrs. Aruna Asaf Ali
who have struggled for the people has
started.

Here is the inside of another kind
of  paper today—Basumati,—~with
plenty’ of money which would not
satisfy the tax authorities about the
seurce: fake share transfers have
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been alleged; shady deals on news-
print quota have been alleged. At
the outset, I may say that I have
nothing against the employees of
Basumati, those especially those who
worked as free journalists who have
very little freedom, and a large pro-
portion of whom worked during the
mid-term poll under severe duress,
and whose editorials were taken
away, snatched and destroyed by the
owners.

Sir, I charge the Government of
allowing knowingly and delaying
the enquiry, delaying the findings obut
of the accounts of income-tax, com-
pany law matters by the Newsprint
Controller and even the CBI. I charge
the Government of shielding the mis-
deeds, corrruption, illegalities and
delay of the CBI enquiry which start-
ed in May, 1968, It is now more
than a year and three months.

Recently, I had put an unstarred
question No. 2421. This was my ques-
tion: )

“Whether the Government of
India’s attention has been drawn
to a report published in Darpan
of the 20th March, 1969, contain-
ing allegations of corruption
against a former Law Minister of
the Central Government” etc.

This is the reply of the hon. P.M.:—
“Government's attention was
drawn to the report in Darpan
....Investigations are in progress,
into certain allegations involving
a former Law Minister, which
. came to the notice of the CBI in
connection with the ‘Basumati’
case, The results of the investi-
gations, which are likely to take
time, are awaited.”

When is the enquiry going to be
completed? T would like to know
that. The enquiry started in May,
1968, and still, they are lingering, over
it.

A Calcutta weekly, ‘Darpan’ one
of the most widely circulated, in its



